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HEIAT/No. CGPDTM-11018(11)/1 /2022-CGPO/23Y2

OFFICE ORDER

TR /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Rahul
Singh, Assistant Controller of Patents and Designs at new location in public interest

in the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Delhi Mumbai

2. Shri Rahul Singh will report to Head of Office of Mumbai to work in the

Examination group of officet’s discipline.

5 Shri Rahul Singh is eligible for TA/DA and other benefits attached to this transfer

in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copytight.

(=~

(Vickey Kumar)
Directot

Administration & Establishment

Copy to:

0O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagput,

‘I'rade Marks Registry Ahmecdabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officet.
5. Hindi vetsion follows.

6. Guard
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HEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2 3 4 3

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Anil
Suwalka, Assistant Controller of Patents and Designs at new location in public interest
in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai

2 Shti Anil Suwalka will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3. Shri Anil Suwalka is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Ditector
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. IT Ottice, Delhi — for necessary changes in the official profile of the said officer and to
upload the otdet on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard
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OFFICE ORDER

&t /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Kuldeep Kannaujia, Assistant Controller of Patents and Designs at new location in

public interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Delhi Mumbai

2 Shri Kuldeep Kannaujia will report to Head of Office of Mumbai to work in the

Examination group of officet’s discipline.

3. Shri Kuldeep Kannaujia is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geogtaphical Indications and Copyright.

s

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Rcgistry Ahmecdabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officet PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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FEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2345~ &1/ Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Sanjeev
Kumar, Assistant Controller of Patents and Designs at new location in public interest
in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai
2 Shri Sanjeev Kumar will report to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

oF Shri Sanjeev Kumat is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumatr)
Director
Administration & FEstablishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmcdabad.
2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the otdet on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard
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TEAT/No. CGPDTM-11018(11)/1/2022-CGPO/23 1 £

OFFICE ORDER

&1 /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Ramakant Vaishnav, Assistant Controller of Patents and Designs at new location in

public interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Delhi Kolkata

2. Shri Ramakant Vaishnav will report to Head of Office of Kolkata to work in the

Examination group of officer’s discipline.

3 Shri Ramakant Vaishnav is eligible for TA/DA and other benefits attached to

this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

Ch>—

(Vickey Kumatr)

Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpurt,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the otder on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officet.
5. Hindi version follows.

6. Guard
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H&AT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2 3YF

OFFICE ORDER

On the recommendations of the Placement Committee fot Transfer in O/o
CGPDTM, the Competent Authotity has approved the transfer & posting of Shri
Kamalesh Kumar Patel, Assistant Controller of Patents and Designs at new location
in public intetest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai

2 Shri Kamalesh Kumar Patel will report to Head of Office of Mumbai to work
in the Examination group of officer’s discipline.

3. Shri Kamalesh Kumar Patel is cligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

G

(Vickey Kumar)

Director

Administration & Establishment
0O/o CGPDTM

Trade Matks, Geographical Indications and Copyright.

Copy to:

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
‘Trade Marks Registry Ahmcdabad.

2. IT Office, Delhi — fot necessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officet.

5. Hindi version follows.
6. Guard
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f&aTeh /Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authotity has approved the transfer & posting of Ms. Rewa
Bhardwaj, Assistant Controller of Patents and Designs at new location in public
interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai

2; Ms. Rewa Bhardwaj will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

9 Ms. Rewa Bhardwaj is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otder on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Petsonal file of the above-mentioned officer.
5. Hindi vetsion follows.
6. Guard
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HE&IT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2344

OFFICE ORDER

TR /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shti Akash
Kumar, Assistant Controller of Patents and Designs at new location in public interest

in the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Delhi Chennai

2. Shri Akash Kumar will report to Head of Office of Chennai to work in the

Examination group of officet’s discipline.

3. Shri Akash Kumar is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Matks, Geographical Indications and Copyright.

Cho

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagput,

Trade Marks Registry Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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FEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 235D

OFFICE ORDER

Tt /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Gopal
Kumar, Assistant Controller of Patents and Designs at new location in public interest

in the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Delhi Kolkata

2. Shri Gopal Kumar will report to Head of Office of Kolkata to wotk in the

Fxamination group of officet’s discipline.

3. Shri Gopal Kumar is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

G

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

0O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

'Trade Marks Registry Ahmedabad.

2. TT Office, Delhi — for nccessary changes in the official profile of the said officer and to

upload the ordet on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officet.
5. Hindi version follows.

6. Guard
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HEAT/No. CGPDTM-11018(1 1)/1/2022-CGPO/2357

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has apptoved the transfer & posting of Ms. Nidhi
Patel, Assistant Controller of Patents and Designs at new location in public interest in
the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Ahmedabad

2; Ms. Nidhi Patel will report to Head of Office of Ahmedabad to work in the
Examination group of officer’s discipline.

g Ms. Nidhi Patel is eligible for TA/DA and other benefits attached to this transfer
in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Ditector
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the otder on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard

&A1 /Date: 09.01.2026
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Department for Promotion of Industry and Internal Trade

HEAT/No. CGPDTM-1101 8(11)/1/2022-CGP0O/ 235 2. f&=1%/ Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Kapil
Dev Khichar, Assistant Controller of Patents and Designs at new location in public
interest in the same capacity with immediate effect.

I

Present Location of Posting
Delhi

New Location of Posting
Mumbai

2. Shti Kapil Dev Khichar will teport to Head of Office of Mumbai to work in the
Examination group of officet’s discipline.

3 Shri Kapil Dev Khichar is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Ditector
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Matks Registry Ahmedabad. :
2. 1T Office, Delhi — for necessaty changes in the official profile of the said officer and to

upload the otder on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.

6. Guard
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OFFICE ORDER

feah/Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Divyanshu Mishra, Assistant Controller of Patents and Designs at new location in

public interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Delhi Kolkata

2 Shri Divyanshu Mishra will report to Head of Office of Kolkata to work in the

Examination group of officer’s discipline.

3. Shri Divyanshu Mishra is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agpur,

Trade Marks Registry Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the ordet on official website.

3. Pay & Accounts Officer PD'TM, Mumbai.

4. Petsonal file of the above-mentioned officer.
5. Hindi vetsion follows.

6. Guard
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YEAT/No. CGPDTM-1101 8(11)/1/2022-CGPO/ 2 38Y f&=11% /Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O /o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Samit
Ash, Assistant Controller of Patents and Designs at new location in public intetest in
the same capacity with immediate effect.

EPresent Location of Posting New Location of Posting
Kolkata Mumbai

2. Shti Samit Ash will teport to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

5! Shti Samit Ash is cligible for TA/DA and other benefits attached to this transfet
in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration & Establishment
O/0 CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Matks Registry Ahmedabad.
2. I'T" Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the otder on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.

6. Guard
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il L Patents, Designs & Trade Marks T
IHI:IIIT)II;kLECTUAL ety 3-ﬁ'\" m W gf::; E-:Vl.ail : egoffice.in@nic.in
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Department for Promotion of Industry and Internal Trade
HEAT/No. CGPDTM-11018(11),/1 /2022-CGPO/ 2 35T 1811 /Date: 09.01.2026

OFFICE ORDER

2 Shri Sidhant Chhabra will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3 Shri Sidhant Chhabra is eligible for TA/DA and other benefits attached to this
transfer in public interest. :

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geogtraphical Indications and Copyright.

(Vickey Kumar)
Director
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the ordet on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Petsonal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard
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ST/ Office of The Controller General
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l{i’it i?Designs Tots Mot Ministry of Commerce & Industry
Geographical Indications / Copyright 33:2113‘[ Ha?j;r 3-fh' H[a‘ﬁih' =1 g ﬁgm-r

RGNIIPM
Department for Promotion of Industry and Internal Trade

A \E .
BOUDDHIK SAMPADA BHAWAN
TATE 32 / Plot No. 32

8FEX 14/ Sector 14
GAR#T / Dwarka
AR / India
q\TﬂT‘r/ Tel: +911125300205
§-AF/ E-Mail : cooffice inginic.in
/ Website: www.ipindia, gov.in

HEAT/No. CGPDTM-1 1018(11)/1/2022-CGPO/ 2 35

OFFICE ORDER

& /Date: 09.01.2026

Tiwari, Assistant Controller of Patents and Designs at new location in public interest

in the same capacity with immediate effect.

(j’resent Location of Posting | New Location of Posting |

Delhi l Mumbai

2; Dr. Raju Tiwari will teport to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

3. Dr. Raju Tiwari is cligible for TA/DA and other benefits attached to this transfer

in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

=

(Vickey Kumar)
Ditector

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agpur,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to

upload the order on officia] website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.

5. Hindi vetsion follows.
6. Guard
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Department for Promotion of Industry and Internal Trade

diefors Fduer sraer
BoUDDHIK SAMPADA BrAWAN
TAlE 32 / Plot No. 32

daeT 14/ Sector 14
EAR&T / Dwarka

AR / India

ST / Tel: +911125300205

§-AST/ E-Mail - cgoffice. in@nic.in

/' Website: www. ipindia.¢ov.in

HEAT/No. CGPDTM-1101 8(11)/1 /2022—CGPO/23S“7L

OFFICE ORDER

f&aTh/ Date: 09.01.2026

E’resent Location of Posting New Location of Posting :]

Kolkata Chennai

2 Shri Pradeep Kumar will teport to Head of Office of Chennai to work in the

Examination group of officer’s discipline.

o, Shti Pradeep Kumar is cligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

Ch>

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agput,

Ttade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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Department for Promotion of Industry and Internal Trade

HEAT/No. CGPDTM-1 1018(11)/1/2022-CGPO/ 2 363 fee1% / Date: 09.01.2026

OFFICE ORDER

Ptresent Location of Posting
Chennai

New Location of Posting
Kolkata

2 Smt Dhivya Rekka J B will report to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

ok Smt Dhivya Rekka J B is eligible for TA/DA and other benefits attached to this
transter in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Ditector
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website,
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard
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BoupbHIk SAMPADA BHAWAN
TAlE 732 / Plot No. 32

BT 14/ Sector 14
GARAT / Dwarka

HART / India

SIHATY/ Tel: +911125300205
§-AT/ E-Mail - cooffice in nic.in

/ Website: WWW.ipindia.gov.in

TEIT/No. CGPDTM-11018(11)/1/2022-CGPO, 24 1

OFFICE ORDER

fea1%/ Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authotity has approved the transfer & posting of Shri Indra
Kumar Mahawar, Examiner of Patents and Designs at new location in public interest

in the same capacity with immediate effect,

P

resent Location of Posting
Delhi

l

New Location of Posting
Mumbai

2 Shri Indra Kumar Mahawar will feport to Head of Office of Mumbai to work

in the Examination group of officet’s discipline.

5, Shri Indra Kumar Mahawar is cligible for TA /DA and other benefits attached to

this transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(e

(Vickey Kumar)

Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agput,

"Trade Marks Registry Ahmedabad.

2. I'T Office, Delhi — for necessaty changes in the officia] profile of the said officer and to

upload the otder on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.

5. Hindi vetsion follows,
6. Guard
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Department for Promotion of Industry and Internal Trade

slefo Tyar srger
BOUDDHIK SAMPADA BHAWAN
Telle 332/ Plot No, 32

e 14/ Sector 14
GART / Dwarka
AR / India
SUHTY / Tel: +911125300205
§-A/ E-Mail : cooffice.ingimic in
/ Website: www. ipindia.gov.in

FEIT/No. CGPDTM.1 1018(11)/1/2022-CGPO/ 2 3 4o

OFFICE ORDER

&/ Date: 09.01.2026

On the recommendations of the Placement Committee for T ransfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Devendra Meena, Examiner of Patents and Designs at new location in public interest

in the same capacity with immediate effect.

Present Location of Posting New Location of Posting l

Delhi Mumbai

I

2, Shri Devendra Meena will teport to Head of Office of M
Examination group of officet’s discipline.

umbai to work in the

3} Shti Devendra Meena is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

Ch~—> —

(Vickey Kumar)
Ditector

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agput,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for hecessary changes in the official profile of the said officet and to

upload the order on officig] website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Petsonal file of the above-mentioned officer.

5. Hindi vetsion follows.
6. Guard
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Department for Promotion of Industry and Internal Trade

slefors dvar srae
BOUDDHIK SAMPADA BHAWAN
T o 32/ Plot No. 32

8T 14/ Sector 14
GARFT / Dwarka
AR / India
XA/ Tel: +911125300205
§AT/ E-Mail - cgoffice in@nic in
/ Website: www. i pindia.gov.in

H&AT/No. CGPDTM-1101 8(11)/1/2022-CGPO/ 23/ |

OFFICE ORDER

feaieh /Date: 09.01.2026

2 Shri Atul Verma will teport to Head of Office of Mumbai to work in the

Examination group of officet’s discipline.

5 Shri Atul Verma is cligible for TA/DA and other benefits attached to this transfer

in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. I'T Office, Delhi — for necessaty changes in the official profile of the said officer and to

upload the otder on official website.

3. Pay & Accounts Officer PD'TM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.

6. Guard
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BOUDDHIK SAMPADA BHAWAN
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HEAT/No. CGPDTM-1 1018(11)/1/2022-CGPO/ 2 3¢ 2.

OFFICE ORDER

f&ae /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Dr. Manoj
Balan, Examiner of Patents and Designs at new location in public interest in the same

capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi | =

Mumbai

2. Dr. Manoj Balan will feport to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

oy Dr. Manoj Balan is ¢ igible for TA/DA and othet benefits attached to this transfer

in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copytight.

G i

(Vickey Kumar)
Director

Administration & HEstablishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agput,

Trade Marks Registry Ahmedabad,

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on officia] website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Petsonal file of the above-mentioned officer.
5. Hindi vetsion follows.

6. Guard
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sleftrs Tuar sy
BOUDDHIK SAMPADA BHAWAN
TAlE 732/ Plot No. 32

e 14/ Sector 14
SART / Dwarka
AR / India
QBT / Tel: +911125300205
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!/ Website: www. ipindia.gov.in

HE&AT/No. CGPDTM.1 1018(11)/1/2022-CGPO/ 2 3¢ 3

OFFICE ORDER

f&aT® / Date: 09.01.2026

On the tecommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Somyajit Khan, Examiner of Patents and Designs at new location in public interest in

the same capacity with immediate effect.

Present Location of Posting
Kolkata

New Location of Posting
Chennai

2; Shri Somyajit Khan will tepott to Head of Office of Chennaij to work in the

Examination group of officer’s discipline.

3 Shri Somyajit Khan is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

Clpad

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agput,

Trade Marks Registty Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the otder on official website.,

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.

6. Guard
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OFFICE ORDER

Present Location of Posting
Kolkata

New Location of Posting
Chennai

feaie /Date: 09.01.2026

2 Shri Bantu Raghu Ram will teport to Head of Office of Chennai to work in the

Examination group of officer’s discipline.

3 Shri Bantu Raghu Ram is ¢ igible for TA/DA and other benefits attached to this

transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

arens

(Vickey Kumar)
Ditector

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registty Ahmedabad.

2. I'T Ofttice, Delhi — for necessary changes in the official profile of the said officer and to

upload the otder on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Petsonal file of the above-mentioned officer.
5. Hindi version follows,

6. Guard



D
S o

Slefde duer HRT TWFRT
GOVERNMENT OF INDIA
w’"“/’ o mmﬂmﬁﬁwwm,ammmma
s Office of The Controller General
WAL G L Patents, Designs & Trade Marks
INTELLECTUAL PROPERTY Mo AR 3ehr dara
INDIA ini
Behs Dibins T Mt Ministry of Comn}erce & Industry
gé(ﬁ;lagﬂcal Indications / Copyright 33?1’3’[ Ha’?jﬂ 3-ﬂT m < ﬁa:ﬂ?[
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slefts duer sae
BOUDDHIK SAMPADA BHAWAN
Telie 732 / Plot No, 32

8T 14 / Sector 14
GARPT / Dwarka
AR / India
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OFFICE ORDER

f&aT®h/Date: 09.01.202¢

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTV, the Competent Authority has approved the transfer & posting of Shri Ravi
Kumar Battini, Assistant Controller of Patents and Designs at new location in public

interest in the same capacity with immediate effect.

D’resent Location of Posting New Location of Posting

Chennai Kolkata

2 Shti Ravi Kumar Battini will report to Head of Office of K
Examination group of officet’s discipline.

olkata to work in the

5 Shti Ravi Kumar Battini is eligible for TA /DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Ttade Marks, Geographical Indications and Copyright.

Cho

(Vickey Kumar)

Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agpur,

Trade Matks Registry Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to

upload the otder on official website.

3. Pay & Accounts Officet PDTM, Mumbiai.

4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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HEAT/No. CGPDTM-1101 8(11)/1/2022-CGPO/ 23 {¢ feeT1®/Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Prasenjit Das, Assistant Controller of Patents and Designs at new location in public
intetest in the same capacity with immediate effect.

,j’resent Location of Posting New Location of Posting
Kolkata Chennai

2, Shti Prasenjit Das will teport to Head of Office of Chennai to work in the
Examination group of officer’s discipline.

3 Shri Prasenjit Das is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.
Cho

(Vickey Kumar)
Ditector
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agputr,
Trade Marks Registry Ahmedabad.
2. T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the ordert on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officet.
5. Hindi vetsion follows.
6. Guard



OB i e ep—
.i? BOUDDHIK SAMPADA BHAWAN
Bl TallesT 32/ Plot No. 32
i GOVERNMENT OF INDIA Haex 14/ Sector 14
w’" [E/' FEee ) RARICER I 1 p ol e 3iRemR e AR/ Dwarka SR/ India
sz Office of The Controller General I Tel:
5 ; qg!-ll‘ el: +911125300205
AR AN sy Patents, Designs & Trade Marks e S AR
o ; g’-ﬁﬂ'/ E-Mail : cooffice.in@nic.in
INTELLECTUAL PROPERTY ClIEED) 3T FHATerr T e T e
II)NDI/,‘D o Ministry of Commerce &Industry / Website: ww w.ipindia.gov.in
atents / Designs / Trade arks . .
Geogmphical%:dications/(‘op_wight m "HEFjFr Sﬁ!’ m m %S-H?T
gl Department for Promotion of Industry and Internal Trade
HEIT/ No. CGPDTM-11018(11)/1/2022-CGPO/ Z35% T8t /Date: 09.01.2026

OFFICE ORDER

approved the transfer & posting at new location of Dr., Suneeta N. Betgeri, Deputy
Controller of Patents and Designs at own cost in the same capacity with immediate

Present Location of Posting New Location of Posting
Delhi Mumbai

2 Dr. Suneeta N, Betgeri will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3. Dr. Suneeta N. Betgeri is not eligible for TA/DA and other benefits attached to
the transfer on own fequest except or otherwise mentioned in FR Rules and/ot DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to: _
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for hecessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PD'TM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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Department for Promotion of Industry and Internal Trade
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BOUDDHIK SAMPADA BHAWAN
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OFFICE ORDER

fedTsr /Date: 09.01.2026

Upon consideration of the request for transfer, the Competent Authotity has
approved the transfer & posting at new location of Ms. Minakshi Choudhaty, Assistant
Controller of Patents and Designs at own cost in the same capacity with immediate

effect.

Present Location of Posting New Location of Posting

Kolkata Ahmedabad

2, Ms. Minakshi Choudhary will repott to Head of Office of Ahmedabad to work

in the Examination group of officer’s discipline.

3. Ms. Minakshi Choudhaty is not cligible for TA/DA and other benefits attached
to the transfer on own request except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the matter of request transfer.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

o= e

(Vickey Kumar)
Director

Administration& Establishment

Copy to:

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai,

Trade Marks Registty, Ahmedabad.

O/o CGPDIM

RGNIIPM Nagpur,

2. IT Office, Delhi — for necessaty changes in the official profile of the said officet and to

upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.
4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

T/ Date: 09.01.202¢

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shri Anuj Singh, Assistant Controller
of Patents and Designs at own cost in the same capacity with immediate effect.

| Present Location of Posting New Location of Posting

Kolkata Delhi

2, Shti Anuj Singh will tepott to Head of Office of Delhi to work in the Examination

group of officer’s discipline.

3 Shri Anuj Singh is not cligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT

Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copytight.

Cho

(Vickey Kumar)
Director

Administration& Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for hecessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officet, PDTM, Mumbai.
4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shyi Vikas Agarwal, Examiner of
Patents and Designs at own cost in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Kolkata Nagpur

2 Shri Vikas Agarwal will report to Head of Office of Nagpur to work in the
Examination group of officer’s discipline.

8 Shti Vikas Agarwal is not cligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGINIIPM Nagpur,
Trade Marks Registry, Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officet and to
upload the order on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.
4. Personal file of abovementioned officer.
5. Hindi version follows.
6. Guazrd file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shrj Nitesh Modanwal, Examiner
of Patents and Designs at own cost in the S$ame capacity with immediate effect.

Present Location of Posting
Chennai

New Location of Posting
Kolkata

2 Shri Nitesh Modanwal will tepott to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

ok Shri Nitesh Modanwal is not eligible for TA/DA and other benefits attached to

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office. Chennai, Delhj, Kolkata, Mumbai, RGNIIPM N agpur,
Lrade Marks Registry, Ahmedabad.
2. IT Office, Delhi — for necessaty changes in the officig] profile of the said officet and to
upload the otder on official website.
3. Pay & Accounts Officer, PD'TM, Mumbai.
4. Personal file of abovementioned officer.
5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Comp
approved the transfer & posting at new location of Shri Deepak Sh

f&ATh /Date: 09.01.202¢

etent Authority has
arma, Examiner of

Patents and Designs at own cost in the same capacity with immediate effect.

!: Present Location of Posting New Location of Posting

Chennai Kolkata

2 Shri Deepak Sharma will feport to Head of Office of Kolkata to wotk in the

Examination group of officer’s discipline.

3. Shti Deepak Sharma is not eligible for TA/DA and other benefits attached to the
transfer on own tequest except ot othetwise mentioned in F R Rules and/or DoPT

Guidelines in the matter of tequest transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director

Administration& Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

"Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.
4. Personal file of abovementioned officer.

5. Hindi version follows.

6. Guard file.
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&IT/ No. CGPDTM.1 1018(11)/1/2022-CGPO/ 2.3 7y f&&T% /Date: 09.01.2026

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authotity has
approved the transfer & posting at new location of Shri Akshay Amritanshu, Examiner
of Patents and Designs at own cost in the same capacity with immediate effect.

Present Location of Posting New Location of Posting ,
Delhi Kolkata

2 Shri Akshay Amtitanshu will teport to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

3 Shti Akshay Amritanshu is not cligible for TA/DA and other benefits attached
to the transfer on own fequest except or otherwise mentioned in FR Rules and/ot DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller Genetal of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration& Establishment
O/o0 CGPDTM
Copy to:
1. Head of Office, Patent Oftfice, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry, Ahmedabad.
2. IT Office, Delhi — for hecessary changes in the official ptofile of the said officer and to
upload the otder on official website.
3. Pay & Accounts Officer, PDTM, Mumbai.
4. Personal file of abovementioned officer.
5. Hindi version follows.
0. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of Shrj Praveen Chandta, Examiner of
Patents and Designs at own cost in the same capacity with immediate effect.

Present Location of Posting
Delhi

2 Shti Praveen Chandta will report to Head of Office of Ahmedabad to work in
the Examination group of officer’s discipline,

New Location of Posting
Ahmedabad

3. Shti Praveen Chandra is not eligible for TA/DA and other benefits attached to

4. This is issued with the approval of the Controller General of Patents, Designs
Trade Marks, Geographical Indications and Copyright.

3

oo

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPDTM

1. Head of Office, Patent Oftice, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for fecessary changes in the officig] profile of the said officet and to
upload the order on official website.

3. Pay & Accounts Officet, PD'TM, Mumbai.

4. Personal file of abovementioned officer.

5. Hindi version follows.
6. Guard file.
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HEIT/ No. CGPDTM-1101 8(11)/1/2022-CGPO/ 2 374 fe=1% /Date: 09.01.2026

OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has
approved the transfer & posting at new location of She; Natesh Kumat, Examiner of
Patents and Designs at own cost in the same capacity with immediate effect.

New Location of Posting
Delhi

c

Present Location of Posting
Kolkata

2, Shri Naresh Kumar will feport to Head of Office of Delhi to work in the
Examination group of officer’s discipline,

5 Shri Naresh Kumar is not cligible for TA/DA and other benefits attached to the
transfer on own request except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geogtaphical Indications and Copyright.

(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agpur,
Trade Marks Registry, Ahmedabad.
2. IT Office, Delhi — for necessaty changes in the officig] profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer, PDT M, Mumbiai.
4. Personal file of abovementioned officet.
5. Hindi version follows.
6. Guard file.
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HEIT/No. CGPDTM-1101 8(11)/1/2022-CGPO/ 2 3 F7 {219 /Date: 09.01.2026

OFFICE ORDER

CGPDTM, the Competent Authotity has approved the transfer & posting of Ms. Sneha
Bhatnagar, Senior Examiner of Trade Marks, Geographical Indications and
Copytight at new location in public interest in the same Capacity with immediate effect.

2 Ms. Sneha Bhatnagar will teport to Head of Office of TMR Mumbaj to work
allotted as per ecarlier office orders.

9 Ms. Sneha Bhatnagar is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This issues with the approval of the Controller General of Patents, Designs, ‘Trade

Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to:

1. Head of Office, TMR, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Marks Registry, Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above-mentioned officer.

5. Hindi version follows.

6. Guatd file
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms. Yasmin,
Senior Examiner of Trade Marks, Geographical Indications and Copyright at new
location in public interest in the same capacity with immediate effect.

Present location of posting

2 Ms. Yasmin will report to Head of Office of TMR Mumbaj to work allotted as
per earlier office orders,

|

New location of posting
Mumbai

3. Ms. Yasmin is eligible for TA/DA and other benefits attached to this transfer in
public interest.

4. This issues with the approval of the Controller General of Patents, Designs, 'T'rade

Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration& Establishment
O/o CGPDTM
Copy to:

1. Head of Office, TMR, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM, Nagpur,

Trade Matks Registry, Ahmedabad.

2. TT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM, Mumbai.

4. Personal file of above-mentioned officer.

5. Hindi version follows.

6. Guard file
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OFFICE ORDER

Upon consideration of the tequest for transfer, the Comp
approved the transfer & posting at new location of Smt, R Sindhuj
of Trade Marks, Geographical Indications and Copytright at o

capacity with immediate effect.

Present Location of Posting

New Location of Posting

&7/ Date: 09.01.2026

etent Authority has

a, Senior Examiner
wn cost in the same

— New Location of Posting |
B 2 0L S

2 Smt. R Sindhuja will report to Head of Office of TMR Chennai to work allotted

as per earlier office orders.

4. This issues with the approval of the Controller General of P

Marks, Geographical Indications and Copyright.

atents, Designs, Trade

> 5

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, TMR, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agpur,

Trade Marks Registry, Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to

upload the otder on official website. :

3. Pay & Accounts Officer, PDTM Mumbai.
4. Personal file of above-mentioned officer.

5. Hindi version follows.

6. Guard file.
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OFFICE ORDER

Upon consideration of the request for transfer, the Competent Authority has

approved the transfer & posting at new location of Shrj S, Balaji, Assistant Registrar
of Trade Marks, Geographical Indications and Copyright at o 1

2: Shri 8. Balaji will report to Head of Office of TMR Chennai to work allotted a5
per earlier office orders.

3. Shri 8. Balaji is not eligible for TA/DA and other benefits attached to the
transfer on own fequest except or otherwise mentioned in FR Rules and/or DoPT
Guidelines in the matter of request transfer.

4. This issues with the approval of the Controller Genera] of Patents, Designs, Trade

Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Director

Administration& Establishment
O/o CGPD'TM

Copy to:

1. Head of Office, TMR, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry, Ahmedabad,

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer, PDTM Mumbai,

4. Personal file of above-mentioned officer.

5. Hindi version follows.
6. Guard file.
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